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NATIONAL MEDICAL COMMISSION
(Establishment Section)
F F.No.D-16022/01/2023/NMCMDir ~, < Date: 25™ May, 2023
C3ovoyn
To,
Ms Vrunda Manchér Desai,
Director (BC)
Do . {With Additional Charge ofBC-I, I, III &NMW) —
N + Ministry of Information and Broadcasting
Dr Rajendra Prasad Roud, Shastri Bhavan,
) New Delhi - 118001
§ : E-Mail ID: vrunda.desai@gov.in
Subject: Request to advertise Expréssion ‘of [uterest (EQI) for inviting applications for
Empanelment of Advocate(s) as Standing Counsels in National Medical
Commission (NMCj-reg.
f Sir, '
e National Medical Commission, a statutory body set up by an Act of Parliament (National
3 ‘Medical Commission Act, 2019), unider Ministry of Health and Family Welfare, proposes to
advertise Expression of Interest (OI) for inviting applications for Empanelment of
: Advocate(s) as Standing Counsels in National Medical mhmission (NMC). Accordingly, a
£ EOI dated 23.05.2023 for the same basis has been circulated on NMC website.
Ar 2. In order fo give ‘wider publicity for EOL it has been decided to publish advertisement in
F leading English (The Times of India) and Hindi (Navbharat Times) National Daily Newspaper.
Ak Format of the advertisement in English is enclosed with this lettes. v
i 3. It is further requested that approximate cost of advertisement may be shared.
5 4. This issues with the approval of Secretary NMC vide diary No. 752 dated 24.0520
ay ] " : < f g
{ _ S }
' (Ajay K
, ) Deputy Sedretary (Estt.)
Enci: - W— Ci'l ;T{;;T’\— /P ..:1 '\“ - "_‘.'!',l-u
. T P o 9.3 D"r"" Buagialz”
e Sample of advertisement in Englishi A want . a;‘_’;:%; W‘T/}T{/ .._mf ;L:fi Wg 1‘ .
) Grchi—iita7.
Copy to: mﬂﬁ gﬁjr—s' gf;a Nev: Dalhi-HOGT
il i) Registrars of Hon’ ble Supreme Court and all High Courts to put the Advertisement on
!‘

their Notice Board, { feinemfig -1
if) ‘Bar Association(s) of Hon’ble Supreme Court and all High Courts for wider ciroulation. ( ,“_m g Les
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NATIONAL MEDICAL COMMISSION
Pocket- 14, Sector- 8, Dwarka Phase — 1; New Delhi-110077

National Medical Commission, a statutory body set up by an Act of Parliament (National
Medical Commission Act, 2019), under Ministry of Health and Family Welfare, proposes to
publish the Expression of Interest (EOI) for inviting application for Empanelment of Advocate(s)

as Standing Counsels in National Medical Commission (NMC). The last date for submission of
application will be 23.06.2023.

——

For details, kindly visit NMC website: hitps://www.nme.org.in . NMC reserves the right to
cancel the advertisement, without any assigning any reason thereof.
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